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GOVERNMAT OF INDIA
MINISIRY OF FINANCE
(IEPLRDHENT OF REVENUE)
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WEW IEISXI: THE :20TH MAY:1980,

NOT IFICAT 10N
Ho43369(F.0,398/10/80-1CC): In purswnce of sub—clouse(iii) of clause
(44) of Section 2 of the Incoie~tox Act, 1961 (43 of 1961), the Centrcl
Govermiient heredby niakes the following amenduent in the notification of
the Governuent of India in the Deportuent of Revenue No,1500(F.No,404/
73/76-11CC) dated 25,9,76 natiely in the said Notification for the words
and letters"S/Shri D.K, Banerjee, D,C; Chakrabarty and A.K, Mujumdor"
the words and letters "Shri D,K. Banerjee" shall be substituted,

Sd/=
(2, VENIKATARAMAN)
IEPWT'Y SECRETARY TO THE GOVERNMENT OF INDIA
The JMonager,
Govermnient of India Press,
New Delli, .

Copy forwnrded to =

1, L11 Dircevors of Inspection including DI(0&MS), New Delhi,

2¢ The Director, IRS(IT), Staff College, Magpure

3+ The Conptroller & Auditor Genmeral of India, New Delhi,

4s The Liccomntant General, West Bengal, Calcutta,

5, The Chief Seerctary, Govermient of West Bengal, Calcutta,

6, The Jint Secretary & legal Adviser, Ministry of Iaw, New Delhi,
Te The Coumissioner of Incotie~vax, West Bengal-I, Calcubta,

8, Bulletin Section,

9+ The IAC, Inspection Section, CBIT, Vikas Bhavan, New Delhi,
10, Buward File,

sa/-
IEPUT'Y SECRETARY TO TTE GOVEDNMEMT OF INDIA
AUPHORISED FOR ISSUE '

(PN, VERMA)
ASSIIPANT DIRECTCR OF DVSPECTION (RS&P).

No,CC/H CC/3154/921/RSP/80,
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